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MINISTRY OF EXTERNAL AFFAIRS
~ NOTIFICATION
New Delhi, the 12th December, 2011
~__..__5.0. 2815(E).— In exercise of the powers conferred by Section 3 of the
United Nations ( Privileges and Immunities) Act, 1947 (46 of 1947) ( herein after the
Act), the Central Government hereby declares that the provisions of Section 1 of
Article 1, Section 2 to 5 and 7 subject to the restrictions under Section 6 and 8 of -
Article 11, Section 18 and Section 18 (b) of Article V, Section19 of Article V , of the
Schedule to the said Act shall apply , mutatis mutandis . to the ¢ International Maize
and Wheat Improvement Centre “ or * CIMMYT INT” and the ‘ Borlaug Institute
for South Asia® or “ BISA” ‘and 1o its officers recruited on an international basis,
established by the Memorandum of Understanding establishing the Borlaug Institute
for South Asia signed on October 5, 2011 subject to the following modifications:

- In the Articles so applied-

(A) The expressions “ United Nations”, *“ premises” ¢ Secretary General™ |
“officials” in the Act shall be substituted by the expressions * Borlaug
Institute for South Asia or © BISA”, * Head quarers Scai” “ Dhecior
General” * Staff of BISA™ respoctively
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)} As regards the inviolability, immunities and privileges  being conferred on
BISA, it is understood that the jaws of India shall apply, excepl as otherwise
provided in this Notification or otherwise agreed by the Government of India.

) Section 18 of Article V of the Schedule to the Act is applicable only in
respect of non- Indian officials;

(D).Section 18 (b) of Article V of the Schedule to the Actis also appiicable in

28 ‘ - indian stall members  who are recruited by BISA &5
open competition.

¢ to the Act is applicahle in respect of

TOIMMYT INT and BIS A
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